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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 16.11.2021 (TUESDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member 

(Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Directions 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 856 of 

2020 

 

Karix Mobile Pvt. Ltd. 

Vs. 

Hungama Digital Media Entertainment 

Pvt. Ltd. 
 

 

Iqbal Tahir Harsh Kaushik 

Sachin Akhoury 

   

  For Admission (Fresh Cases) 

2.  Comp. App. (AT) 

(Ins) No. 852 of 

2021 

 

Ajay Kumar Thakur 

Vs. 

R. Subramania Kumar, 

Administrator DFHL & Ors. 

 

Sujeet Kumar  Liz Mathew 

Ketan Gaur 

3.  Comp. App. (AT) 

(Ins) No. 913 of 

2021 

 

MSTC Ltd. 

Vs. 

Crest Steel & Power Pvt. Ltd. 

Pallavi Pratap Nishtha Sachdeva 

4.  Comp. App. (AT) 

(Ins) No. 914 of 

2021 

 

Shakeel Ahmad 

Vs. 

Suresh Kumar Jain 

Sheena Taqui  

5.  Comp. App. (AT) 

(Ins) No. 915 of 

2021 

 

Rohit Sharma & Ors. 

Vs. 

Monitoring Committee Through  

Ashish Chhawchharia & Ors. 

 

Nidhi Khanna Dhiraj K. Totala 

6.  Comp. App. (AT) 

(Ins) No. 916 of 

2021 

 

Bipin Sharma & Ors. 

Vs. 

Earth Infrastructures Ltd. & Ors. 

Ashok Manchanda  

  For Admission (After Notice) 

7.  Comp. App. (AT) 

(Ins) No. 1086 of 

2020 
 

PRS Packtech Systems Pvt. Ltd. 

Vs. 

Subros Ltd.  

 

Himanshu  Kapoor  Rohit Gandhi 

Siddharth Kapoor 

8.  Comp. App (AT) 

(Ins) No. 117-118 

of 2020 

 

Suresh Garg 

Vs. 

Naresh Kumar Sood & Ors. 

Kunal Anand 

Abhishek Anand 

Honey Satpal 

Vinod Kumar 

Chaurasia-R1 

Kunal Anand-R3 
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9.  Comp. App. (AT) 

(Ins) No. 436 of 

2021 

 

Pritam Jaiswal 

Vs. 

Punjab National Bank & Anr. 

Rajeev Ranjan Raj Ashok Kriplani-R2, 

RP 

10.  Comp. App. (AT) 

(Ins) No. 494 of 

2021 

 

Radius Infratel Pvt. Ltd. 

Through The Liquidator 

Arvind Garg 

Vs. 

Jaiprakash Associates Ltd. & Ors. 

 

Aditya Dewan Vishal Gupta 

Tenzen Tashi Negi 

Debolina Roy-R1 

11.  Comp. App. (AT) 

(Ins) No. 585 of 

2021 
 

Hardwin Construction Pvt. Ltd. 

Vs. 

ONGC Petro Additions Ltd. 

 
 

Jayendra Shah Akshat Khare 

12.  Comp. App. (AT) 

(Ins) No. 607 of 

2021 

 

M K Pandey 

Vs. 

R. Subramania Kumar,  

Administrator DFHL & Ors. 

 

Sujeet Kumar  Raghav Shankar 

Navneet R-R1 

Ketan Gaur 

Dhritiman Roy-R2 

Raunak Dhillon-R3 

13.  Comp. App. (AT) 

(Ins) No. 624 of 

2021 

 

Sachin Manohar Deshmukh 

Vs. 

Central Bank of India & Anr. 

P.S Sudheer Ravi Raghunath 

Aakashi Lodha-R1 

Vijay P Lulla 

Chaitanya Nikte-

IRP 

                                                                   

  For Hearing 

14.  Comp. App. (AT) 

(Ins) No. 1085 of 

2019 
 

 

Deepak Vegpro Pvt. Ltd.  

Vs. 

Shree Hari Agro Industries Ltd. 

Narendra M. Sharma R. K. Gupta 

15.  Comp. App (AT) 

(Ins) No. 958 of 

2020 

 

Brand Realty Services Ltd. 

Vs. 

Sir John Bakeries India Pvt. Ltd. 

 
 

Pankaj Agarwal  Nishant Awana  

Devvrat 

   

 

 

 

 

  Copy to: - 

                                                                                                                   By order of Hon’ble Chairperson 
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